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NATHPA JHAKRI HYDRO POWER STATION

PRESS NOTICE | E-Tendering No. Package(P)-311(0&M)

Open press global tender enguiries under two-part system
through e-tendering are hereby invited only from the
manufacturers or their authorized representative on behalf
of SJVN Limited for “Supply of Hard Coating Powder for
HVOF Thermal Spray Process of the NJHPS, SJVN Ltd. Jhakri®.
For details, please visit websites www.sjvn.nic.in,
https:/letender.sjvn.co.in & www.eprocure.gov.in.
Lastdate for downloading of bid documentsis 08.10.2023 (12:00Hrs.).
Last date for bid submissionis 09.10.2023 (13:00 Hrs.).
Amendment (), if any, shall be issued on above websites only.
For and on behalf of SJVN Ltd.

Dy General Manager, P&C deptt.

NJHPS, SJVN Ltd., Jhakri. Distt. Shimla, HP-1?EEIHJ
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TENDER FOR EPC RE PROJECT

Motice Inviting Tender (NIT) through International Competitive Bidding
(ICB} for-supply, erection, testing & commissioning on a Turnkey basis.

Introduction : Tenders are invited from reputed EPC companies
executing RE projects to submit their bids for design,
engineering, supply, erection, testing and commissioning of
following projects on turnkey basis, developed by the different
Subsidiaries of Avaada Group on EPC basis at different locations
of below mentioned states:

Solar & Floating Solar Projects -

2000 MW Solar Project in Maharashtra,

500 MW Solar Project in Karnataka.

2000 MW Solar Project in Rajasthan.

1500 MW Solar Power Project in Gujarat.

300 MW Solar Power Project in Uttar Pradesh,

250 MW Solar Power Project in Tamil Nadu.

&00 MW Solar Power Project in Madhya Fradesh.

- 1200 MW Solar Power Project in Orissa.

Wind Projects -

1. 1150 MW Wind Project in Maharashtra.

2. 1000 MW Wind Project in Karnataka.

3. 600 MW Wind Project in Rajasthan.

4. 600 MW Wind Project in Madhya Pradesh.

Companies having minimum experience of executing 50 MW (single
project) of RE project on EPC basis will be qualified for this bid.
Tender Document : The tender document will be available for sale
from 9th September 2023 to 16th September 2023 from
10 A.M to 5 BEM on all working days to the qualified bidders.

Contact Information : Ms. Vibha Sharma, C-11, Sector-65, Nobda - 201
301, UR, India. Email: vibha sharma@avaada.com | Tel: +971 1206757000
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Waaree Energles Limited
CIM: U25245MH1990PLCD59453
Registared Office: 802, Western Edge-, Western Express Highway, Borivali (East),
Mumbai - 400066, Maharashira, indla
Tel: +971-22-6644 44944, Fax: <81-22-65844 4400,
Emall- secretaripl@waaree. com, Webshe: werw waaree com

NOTICE OF 337 ANNUAL GENERAL MEETING OF WAAREE ENERGIES LIMITED TO BE HELD
On FRIDAY, 253 SEFTEMBER, 2023 AT HOTEL SAHARA STAR, WEST BLOGCHK., 5 STAR HALL,
PP, TERMINAL 1 AIRPORT, NAVPADA, VILE PARLE EAST, MUMEA! — 400099 AND REMOTE
E-¥OTING

Matice & hereby given that the 33 Annual General Mesting (" AGHM") of Waaree Energies Limited
wil ba beld on Frigay, 29 September, 2023 a1 03:00 PM, at Helel Sahara S$1ar, West Block, 5 Star
Hall, Opgp. Terminal 1 Airport, Navpada, Vile Parle east, Mombai - 40005,

Elecironic copies of tha Matice of fhe 33" AGM and e Annual Report for the finandial year 2022-
£3 have teen sent i all e members on Thisrsday, 7 September, 2023 whose e-mal 105 ars
regisbared with the Company /Capository PadicpandsiBTA:

Ir compliance with provisions of Sactian 108 of the A2t reed with Rule 30 of the Companias (Managameant
and Admirislration) Rules, 2014 {&s ameanced) e Company is pleased tooofar remobe d-uling faciiy
to the members to enabhle tham 13 cast their wates alectronicaly from g place other than tha verue
ol g AGM ['Female E-voling') on all resobutions set faithin S Molios of Z3nd 45K, &5 wellas avaling
during fhe AGM. For this purposs the Company has signed &n agreemend with the Link Inlima India
Private Limited  [of laciklating a-vwoling laciity

In Ihis regard, the Mesmbsars arg Peraby furlhar lermed Hat:

ia) The remate e-voling period shall start at 300 AM. on Monday, 25 September, 2023 and end
At 0500 FM, on Thursday, 28 September, 2023, The remate e-voling shall not be aliowed after
G508 PM. on Thissday, 28 Saplembar, 2023 and the same wil be disabied Gy Link Intima ngia
Prvzse Limied - thereafter

o) A parson whose name is resorded in the fegister of members or in the register of beneficial ownan
mamiained by e depositanes as on the cul-0ff date L. Friday, 22 Seplember, 2023, shal
e entitied T avail the facily of remote e-vating and e-viing at the AGM. The detaied procedural
instnucions for remote @aning and e«niing during AGM ara conlairad in the nalica af the 45M
at-gird raimier 9-of notes,

ey Any pErscn wWh acquines shanas of the Company @0 Decomes member of e Compay after
dizpatch of tha Matice of AGM and holdng shares as on the cut-off date ia, Friday, 22 September,
2023 mity abtan the logn |0 &nd password by sending & recues! al mihalpdeski@ inkintime o, in
. However, if persan is already regitared with MSOL [CDEL for remobe e-voting then existing user
1D ared passward can be s for casting vobe,

() Wesnbers whi Fen pod casl thisir wole by remale eeveling and ana presant in the AGK, shall be
aligile to wobe throogh e-woting at the AGM.

(e Wembers who have cast thelr vobe by remobe esvoling priar 1o he AGK may alsa atlerd the AGM,
bt shall vl baenliflad fo cast (her voba again

(] The rolice of the AGN d9d annual report and availabia on the websile of he Comgany Le
ww waanee.com . The notice of the AGM (s alse aealsbie on the webste of Link intime india
Privithe Lirnidas

(g Incasashareholders/mambars have any queries ragasding e-waling. they may refar fhe Freguengy
askedauastions | FACT) and Insta VMotee-Witing mans available af ijps0inglavpts inkinime. e in
urder tha help sacticn or send an amal fo anolicas & Enknlime.cin: ar comlact on Tal: 022 -
4978 B100.

By the order of the Board

For Waarea Energies Limited

sd-

Rajesh G Gaur

Company Secretary and Complance oificer
M. Mo ACS-24620

Date: 08 September, 2023
Pace: Mumbai

MEGH MAYUR INFRA LIMITED

(Formerly Poddar Infrastructure Limited and before
that known as Transoceanic Properties Limited)
(CIN: L51900MH1981PLC025693)

Regd Office : MHB-11, A-202, Sarvadaya Co- Operative Housing Society Lid,
Sarvice Road, Khernagar, Bandra (E) MH 400051 IN | Tel : +81 022-28953841
E-mail: grievances@meghmayur.com | Website: www.meghmayurinfra.com

NOTICE TO SHAREHOLDERS

Motice is hereby given that 4ZND Annual General Meeting {AGM} of the Company will be
heid  at the Registered Office of the Company &t MHE-11, A-302, SARVODAYA CO-
OPERATIVE HOUSING SOCIETY LTD, SERVICE ROAD, KHERMNAGAR, BANDRA (E)
MH 400057 IM on Saturday, September 36, 2023 at 19,30 a.m. totranzact the business as
set oul in the Notice of AGM which  along with Annual Report 2022-23 has bean sent
electronically -to-those members who have registered their emad addresses with
Company/Depozdory Parbcipants and for other members, physically af their registersd
addressas, Ay Mamber desirous of receiving a physical copy of the Annual Repeort, 15
requested fo confact the Compamy. The 42nd Annual Beport iz also available on
Company's website at www.meghmayurinfra.com and on the website of NSDL st
wwwenaling nsdl com

The Register of Membears and Share Transler Books of the Company will remain closad
from Saturday, Seplember 23, 2023 1o Salurday, September 30, 2023 (both days
inclusive}fior the puerpoee of AGM.

Pursuant to Section 108 of the Companies Act, 2013 ["Act’) and Regulation 44 of SEBI
{Listing Obligations and Disclosure Requirements) Regulations, 2015 ("LODRY), the
Company is offering e-voting facility to its Members i respect of the business 1o be
transacied atits 42nd AGM.

The Company has engaged services of ils Registrar and Transfer Agants 'Satellite
Corporate Senvicas Pyi. Lid." as the authorized agency to provide the e-voting facility toits
Members, The cut-off date for determining the eligibility to vole by elecironic means and
poll 35 Friday, Septamber 22, 2023 e the marsbers whose narmeas appear in the Ragistrar
of Members ason Friday, September 22, 200273 . The communicalion refaling fo remole g=
volbing containing User id and Password Pin alang with a copy of the Notice convening the
Meating has bean dispatched (o the members.

Marmbers holding shares aitherin physical form or i dermalenahizad form may cast thair
vobe edectronically for which remote e-voting will commence from 9.00-a.m. (I3T) on
Wednesday, Sepiember 27, 2023 up f0 5.00 pim. 15T on Friday, September 29, 2023,
Remole e-voling shall nol be allowed bevand the said time and dates. Any person, who
acquires sharas of the Company and becomes a member of tha Company aftar dispatch
of notice and holding shares as of cut-off date i.e., Friday, September 22, 2023 may obtain
logm D and password by sending an amail to evoting@nsdl.co.in by mentioning his Folio
NoJDP 1D and Client [D. Howewer, if he iz already. registered with NSOL for remobe 2-
wohing then he can use his existing user ID and password forcasting his vote.

Pursuant to ‘Secbon 107 of the Act, weting through polling paper shall also be made
available fo those Members who attend the AGM and have not cast thesr vote by e-vating.
A mamber may parbcipate in the meeting even after exercising his right to vate thraugh
remote e=voling butshall nof be allowed o vole again atAGM.

In case of any query, you may refar Frequently Asked Questions {FACEY and e-voling usar
manual for Shareholders available at the Downloads section of
itps-ffweawoeveding nsdl com” aron Phone No: 022-24594850

For MEGH MAYUR INFRA LIMITED
Sd/-
Rajendra Shah

plaft s Texp . epapr. in

Managing Director

FORM A

PUBLIC ANNOUNCEMENT

[Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF

LAVLAXMI LAND DEVELOPERS PRIVATE LIMITED
ittt VN NS TIPS i
|Name of Corporate Debtor |Lavlaxmi Land Developers Private Limited
. |Daa ol incorparation of Corporata Deblor | 130651983
. | Mutharity undar which Corporate Debior is | RoG = Kanpur
incamporaled [ regislerad N
& |Corparate identity Mo. { Limited Liabiity | U45201UP1983PTC 111850
| Mentification N, of Comparate Debtor
5. |Address of the regishered office and
principal office {if any) of Corparale Desilor
A, | Inselvency commencemant date in
respect of Corporate Debdor

7. |Eslimated data of dlasura of insoiventy :‘E_E-.Ullﬂl-ll
resabition process |
B. \Mame-and Registration numberof e | CA {IP) Rakesh Jindal
insotvency professional acting as nterim | Reg. No.; IBSIIFA-001 IF-PIO3TS/201 T- 18110632
Resoltion Profiessional |
4, | Addrass & amad of the intanm resclufion | Reg. Add.: IE-564 Nehru Nagar, Ghaziabad. UPR.
profesgionat, s registenad with fe board. | E-mail; ca rakeshindal@gmail.com
10, |Addrass and e-mail 1o be used for Reqg. Add.: IWE-H4 Netru Nagar, Ghamabad, LLF
corraspongence wilh the Inbeim { E-maif: cirp.lavlaxmiggmall.com
|| Resolugion Profassianal |
11| Lastcale forsuomissionafclams | 20.09.2083
12| Classes of creditors. if any, under dlause () | Not Applicable
of sub-secion (B8] of sechion 21, ascrtaned
by the Indenm Resoluion Professaonal {
12| Names of insalvency professionats identified | Not Apglicable
Inact as authoried reprsarialve of redivrs |
i3 ciss (three names bar each class) |
14, [ay Retevank forms and { {a) Web link: hatps: kbt gov indhormaldownloads
(i} Cedails of authorized representatives | (b} Not Applicable
are avaikable ot {

Mokice is haraby given Sat the Matonal Company Law Tribunal has ardered the commencemant of a
corparate insclvency rescluion progess of the Lavlaxmi Land Developers Private Limited on
@1, 000, 2023 [order racdon 06.059.20213).
The creditors of Lavlaxmi Land Developers Private Limited, are herehy caled upon fo submit their
claimswith proof onor befione 20,08, 3023 10 e intesim resoluion professional at the adcress mentioned
agamet ey No, 1.
Thea firancial cracitors shall submit fetr claims with prood by electronic meansonly, Al other crediars may
vt the claims with groofin persan. by postar by elecinonic means,
Submission of falsa or misleading proofs of claim shall atfract penalties.
CA (1P} Rakesh Jindal

interim Rezolution Profas=sonal For Laviaxmi Land Devedapers Private Limitsd
Date = 09092023 Regn. Mo.; [BEVPA-ODT NP-POOETSE01 718110632
| Phace: Ghaziabad AFA: AATADESZN21B06241D5EES | Valld tll 15062024 |

Ftegdmﬁm 57-55 Patel r-."aagar Cantt.
Wadesar Varanasi, UP -221002
01090023 {Order recd. an 080920238

SUPERTEX INDUSTRIES LIMITED

CIN: L998aaDN1986PLCO00N04E,
Reqd.Office: Fiot No.45-46, Phase ||, Pipenia Industrial Estate, Silvassa (DENH)
webzite: www supertex i, Email- infof@zupeniexin; Tel:+91 22-22095630

. _NOTICE
Motice is hereby given that the 37" Annual General Mesting [AGM) of the Comgany is
scheduled to be held on Friday, the September 29, 2023 at 10,30 am at Plot No. 45/46,
Phase I, Piperia Industrial Estale, Silvassa (DEMNH) o fransact the businesses setout in
the: Meotice of 37 AGM,

The Register of Members and Share Transfer books of the Company will remain ¢losed

from Satunday, Septermber 23, 2023 to Friday, September 29; 2023 (both days inclusive)

fioe the purpose of 377 AGM,

The Company has ssnl the Annual Report alang with the Notice of AGM on Thursday,

07" Seplember, 2023 through electronks mode o members whose email addresses are

registerad with the Company's Registear and Share Transfar Agent’ Depositorias. The

Annual Report along with the Mobee of the AGM 15 also available on Company's website

WAL SLpertexin

The company is providing. e-voling facility fo its mermbers holding shares as an

Friday, September 22, 2023 being cut-off date, to exercise thedr right to vote on all

resoluticns sat forth in the Notice of AGM. The members may cast thair votes using an

g-voting system from a péace other than the venue of the meeting ( “remote e-voting”). The

Company-has engaged Cendral Deposilony Senices {Indes ) Lmited [(CD5L) to provide fhe

rermote e=voling facility.

1. Theremole e-voting period commences on Tuesday, Sapiember 26, 2023 at ¥ am-and
envds on Thursday, Seplember 28, 2023 &t 5 pro. During this. period the members of the
Lompany holding shares in the physical or electromc form as on the cut-off dale ke,
Friday. Seplember s, 2023 may casi theirvoles electronically

2. Any person, who scousres shares of the Company and become Member of the
Company after dispatch of the Motice and holding shares as on the Cut-off date ie.
Friday, September 22, 2023 may obtain the login ID and password by sending request
@l helpdesk evoling@odshindia.com. However, if 2 person is already registansd with
COSL for g-valing, then existing User 10 and password can be usad for casting vale,

3. TheMembersare also informed that:

* The remote e-voting shallnot be allowed sfier S pmon Septemnber 28, 20023,

» The facility for vofing through 'Balict Paper’ will be made available at the AGM and ihe
members attending the meeting who have nol cast their vole by remote e-voting shall
be shieto exercise thaar ighl at the meeting

= A member may parbcipate in the AGM even after exarzising his right to.voie through
remote s-voting bot ahall notbe allowed to vole again 2t the AGM

« A person whose name is recorded in fhe Register of Members or in the Register of
Beneficial Owmers-maintzined by the Depositornies as on the cut-off date. ie.
Friday, Seplember 22, 2023, only shal be entifled to avail the facilify ofeither remode
e-yoting orvoting at the AGM through Ballotform,

4, The Mofice of the 37 AGM is. gvadable on the website of the company viz
ww supertes inand on the website of COSL viz www evolingindia.com

I case of any Lueries or grievances in respect of e=vobing, phease refer to the Freglenty

Asked Questions (FAQs) and he e-voling manual avalable at www ewdtingindia.com or

you can write o Mr. Rakesh Dalvi, Sr. Maneger, COSL, Marathon Futurex, A Wing, 25h

Fioor, N M Joshi Marg, Lower Parel, Mumbai-400013 al the designated emad id

helpdesk evolingi@edslindia.com or contact af the toll fres ng 1800 22 5533,
For Supertex Indusiries Ltd.

Sdi-
Manish Seksaria

Mumbai, 9" September, 2023 Company Secretary

INDIA HOME LOAN LIMITED

- | Reg Off: 504/5044, 5° Floar, Mimgl Ecstagy, Jeteshankar Dossa Aoed.
#ulund (W) Muambai MH - 400080
CIN Mo, : LESS10MH1580PLCOS5409
YWebsite: www.indahomekan.coin Emailzcs@mdiahomelzan.coin
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Matice i hershy given fal e 337 Anmual Generdl Meefng (CAGM") of India Homa Loan Limited
{'the Company”} wil be hekd on Saturday, Septermber 30, 2023 at 12.30 pm. (15T, through Vides
Corferensing {™VC7) J Sther Audio Visual Means ("OAYKT) to transacs the business specified i
e Mofice. convening the AR

in view of the contnuing Cowd-1% pandernic,and socal dstancing norm, e Ministy of Goporate
Atars "MCA") has vide its circular dated Apel B, 2000, April 13, 2000, May 5, 2000, Jaruary 13, 2001,
Dacamer B 2021, Decernbar 14, 2027, May 5, 2022 and December 28, 2022 looleciively mlamad as
WA Croolars™s and Securfes and Exchange Board o Inds "SE8I') wde ils crculars daled May
12 2000, Jarwary 15, 2027, May 13, 2022 and Januery 5, 2023 ["SEBI Circulars™), permitied hoiding
of AGM through VEIDAVRL withou the physical presence af the Mambers at & common verueg, in
compiance with the provisions of the Acl, Listing Regutations, MCA Cinculars and SEBI Circulars,
e A wil be heid though VCT DA,

The Motice of the AN akng with e Anreal Repest for FY 2022223 has been sant only theough
alecironilc mode 1o those Membars whose emal addnesses were regstansd with the Comparn
Dapaskones 11 compliance sith the aloresad MGA and SEBI Circulars: Members ray nobe that
fhe Natics of e AGM and Armel Seport for FY 20222305 also avaiiable on the websie of tha
Company, i.e. hiipfndahomelanco.in’ and websites of the Siock Exchange ia., BSE Limited
al wenw besindiz.com, and Mational Securities Dapositary Limited &t wasw.nsd] co.in
Marmbers can attand snd pariciate in tha AGM through the VG OWVA facifty anly. The instruction
tof jning the AGM are providad in the Motce of the AGM. Members afending the AGM theough
WVCACAVE shal be courted for the pumpese of reckening the quanam wnder Saction 105 of the Act,
Book Closure

Pursuant ba Section 51 of the Cormparnas Act, 2013 {Me At read with fre Auas framad thereunder,
Tha Hageter of Mambers and Share Transher Books of e Comparry will ramen dosed fam
Saturday, September 23, 2023 to Saturday, September 30, 2023 (both days inclusive) for
e pumpase of AGM.

E-voling

Pursuant fo Section 108 of fe Act read with Bude 20 of the Cormpantes [Management. and
Adrninistration] Bules, 2014 and Feguiaion 94 o $e Leting Reguitons, the Company & pleased
fonfler rermole: eanitng faciiby through MSDL, whech wall enable the Merbers 1o cast Bir vobos
akectoricaly on The resolufion sat todh i the said Notios of 33rd AGM. The remoba a-ning period
commancas on Wednesday, September 27, 2023.(3.00 a.m.) and ends-on Friday, Seplember 29,
2023 {5.00 p.m.) The Cut-off data Jor dalermining the abohiliy of Members for remote e-viing &t he
33 aGM is Saturday, Sepdembear 23, 2023,

Tre Company is providing remate e-voting faciity (remaote e-wring’) to 3 iis Members o cast their
wotes on-&l resoitions set ow i the Molice ol the AGM, Additonaly the Company s providing
the facilty of valing through e=voting system during the AGM Me-voting”), Detaked procedure for
reeTte Evoting U e-voing is pronided in Se Molios of the AGR

H Member's: ecrail id i akeagy neglstered wih the: CompanyDeposilony, ogin detais for evoling
will be sand.on the ragistered emad address of e Mamber,

Ramiens: wha are halding shares in physical fomm or who heve not registered heir email addnass
with the CompanyTepesitony or any parsen who acquives shaees of the Company and becomes
a Member of the Comparny afer tha Notice has been sent electronically by the Compary, and hoida
shares ag on the cut-off date, e, Seturday, September 23, 2023, such member may obitan the Liser
D and pessword by sending requaest at ewating@nadicoin. However, i 3 member & aveady
resgistered with NSDL for e-esting then eaisting Liser (D and password can be used for castig vate.
Bhemiers who have nol cast fher vole through remote enting and ane present at the AGM through
VG, shall be eligitle 1o vale throdgh e-voling at the AGM. The Mambers who have cast talr volls)
by remoie eotng may also atlend the AGM bul shall not be arstied B -cast thelr walisls) again.
In-casa af amy quanesgrievancas ralaling toe-waling the MembarsBenehcial awners may conladt
WSDL on avping@nsd.coin / 1800-222-000 or comtact Mr. Ami Visha!, Assistant Manager, NSDL,
Email; fmitv@nsd.coin, Teb 022-243243550 and Mz, Palblayi Mhatre, Manager, NSDL, Email;
pakavid@ngdlco.in, Tel: 022-24004545,

For INDIA HOME LOAN LIMITED

ad-

Shilpa Katare

Place: Mumibal Company Secretary
Date; 08.05.2023 ABEEE3
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== Markolines
Markolines Pavement Technologies Limited

(Formery known a5 Markolines Traffic Cantrols Limatad)
(CIN: U99999MH200ZPLC156371)
Registered office; 502, AWing, Shree Nand Dham, Sectar 11,
CED Belapur, Mavi Mumbai 400 £14. Phone: 022-6266-1111
Email: company.secretanv@mmarkelines.com | Website: www.markofines.com

NOTICE TO THE MEMBERS

Motice is hereby given that the 21st Annual General Meefing {*AGM") of the
Markolines Pavement Technologies Limited (b[;nrmerl:,r known as Markolines
Traffic Controls Limited) {*Company”) will be held on Saturday the 30th
September 2023 at 10.00 am. IST through Video Conferencing / Other
Audio-Visual Means facility ("VC/OAVM’) to transact the businesses to be
setoutin the Nofice of the Annual General Meeting.
The Company has sent notice of AGM together with the Explanatory
Statement on Friday the 08th September 2023 through electronic mode to
those whose email addresses are registerad with theCompany/ Depository
in-accordance with the General Circular No. 1472020 dated April 08, 2020,
General Circular No. 1772020 dated April 13, 2020 and Circular No.20/2020
dated May 05, 2020, respectively, issued by the Ministry of Corporate Affairs
("MCA Errcuiars‘%. SEBI Circular No. SEBIHO/CFDICMD1/CIR/P/2020/7%
dated 12 th May, 2020 issued by the Securities and Exchange Board of India
("SEBI Circular’) and in compliance with the provisions of the Act and the
SEBI (Listing Obligations and Disclosure Reguirements) Requlations, 2015
“Listing Regulations”). The Notice of the AGM can be downleaded from the

mpany’s website www.markolings.com and the websiles of the Slock
Exchangesie. BSE Limitad at www bseindia.com and of the Depository Le.
National Securities Depositary Limited at www.nisdl .com, The facility for the
appointment of a proxy will not be available for the AGM. The instructions for
joining AGM electronically are provided in the Notice of the AGM.
In compliance with the provisions of section 108 of the Act read with
Companies (Management And Administration) Rules, 2014, Secretariat
standards 2 on General meetings, and Regulation 44 of the SEBI Listing
Regulations, the Company is pleased to offer an electronic vofing facility to
its Members, to exercise thedr right to vote on all the resolutions proposed to
be transacted at the AGM. The members may cast their voles using an
electronic voling system (“remote e-veting”) or electronically cast their vates
during the AGM ("e-voting al the AGM"). The Company has engaged the
sarvices of the Mational Securities Depository Limited ("NSDL") as an
authorzed agency for conduciing remote e-voling and e- voling at the AGM,
The remote e-voling period commences on Wednesday the 27th of
September 2023 at 9.00 a.m. [ST and ends on Friday the 29th of September
E[;Eaiqat 5.00 p.m. IST. At the end of the e-voting peniod, the facility shall be
disabled.
A member whose name is recorded in the Register of Members or in the
Register of Beneficial Owners maintained by Depositories as on the cut off
date i.e. 22nd September 2023 shall be enfitied to avail the facility of remote
e-voling as well a3 e-voting at the AGM. Aperson who is not a member ason
the saidd cut off date should treat this notice for information purpose only.
Facility for e-voting shall also be made available during the AGM for those
members who attended the AGM and who has not already cast their vote.
The members who have cast their vote by remote e-voting pror to AGM may
also participate in the AGM through VC/OAVM Facility but shall not be
entiled io cast theirvote again.
We urge members to support our commitment to environmental protection
by choosing io receive the Company's communication through email.
Members holding shares in Demat mode, who have not registerad their
email addresses are requested fo register their email addresses with their
respective depositories participant and members holding shares in physical
mode are requested to update their emall addresses with the Company's
RTA, Bigshare Services Private Limited by writing to the
company.secretary@markolines.com / Investon@bigshareonline.com.
in case of any query and'or grievance in respect of voting by electronic
means, members may refer to the Heip &amp; Frequently Asked Questions
(FAGs) and e-voling manual available at hitps:fwww.evoting.nsdl.com
under the help section or write an email to evoting@nsdl.co.in or 1800 1020
990 and 1800 22 44 30 and for COSL users in case of any guery regarding
technical assistance members may write an email to
helpdesk evoting@edslindia.com or contact at 022- 23058738 or 022-
23058542-43 for VC Participation,
The results on resclutions shall be declared not later than 48 hours from the
canclusion of the AGM and the resolutions will be deemead to be passed on
the AGM date subject to receipt of the requisite number of votes in favour of
the Resolution.
The resulis declared along with Scruinizer's Report will be available on the
corporate website of the Company www.markolines.com and will be
communicated to the BSE Limited.
Motice is further given that pursuant fo section 91 of the Act and Regulation
42 of the SEBI Listing Regulafions, the Register of Members and Share
Transfer Books will remain closed from Friday 22nd September 2023 to
E?Qd;ﬂy 30th September 2023 (both days inclusive) for the purpose of the

By order of the Board of Directors

For Markolines Pavement Technologies Limited
{Formerly known as Markolines Traffic Controls Limgend;‘g
Parag Jagdals-z

Company Secretary &amp; Compliance Officer

Place: Navi Mumbai.
Date: 07th September 2023.

FORM A
Pusblic Announcement

(Linder Reguizfioh & of the Esohwancy and SBarkrupicy Boand of Indka {Inscivency Resalugion
Prociss lor Comporate Persns) Reguialions, 2016

FOR THE ATTENTION OF THE CREDITORS OF BOMBAY INFRASTRUCTURE INDIA LIMITED

Relevant Particulars

Mame of corporate delor BOMSAY INFRASTRUCTURE INDWA LBAITED

Diate ol incarporation of carporate detdor | 23012006

Gz [z | s

ALy under which corparate deblor &
| incorporaed | regsed

Carpotals Menaty Ne. of somoeeate debior

Registrar of Companiss- Mumbai

\45200MH200GPLC 159155

0T .p-J

Adress of- e regisiered office and
pringipal office (it any) of corparale detrior

Bashabhad Compound, 2745 W Road, Opp Fama
Masid, Badea (Wasl), Momba 400050

f: | Ackdress otfher than Bl whare-ak of any
boaks of asooum and papess ang
maintained

Bashabbai Compound, 274 5 W Read, Opp Jama
Masid. Bandra (Wast), Mumbai 400080,

e |
1

Inacivency commeancemsnt date in Diale of Order: (2= Auguisy, 2083

respect of copdrabe debior Dearler of Racaiph of Urifee, 07 Saplernber, 2023
B | Estmaied deie of ghosing of msolency il ot e
ragalulian process

VISHRU KART KABRA
I Moo IBBVIPA-GEP-P-O2 a0 20 3T

& | Mame and ragislation rumbar of e
insoheancy pratessionad scling as inkarim
resalition professonal

g | Acdeess and e-mal of e infei resakition
prafessional, as meqibaned with e Beand

4903, MAYFAIR GREENS, 5.V, ROWD,
KANDIVALL WEST, MUMBAI-400067
Emaid:cirp bombayinira & gmail som

10} Last date for submission.of clains 271 Sapbembar, 2023

Melica iz hesaby piven that the Natisnal Compary Law Tribunal has adarad the commencamant of a
corpoeate ingoivensy resolution process of the Bombay Infrastruchae India Limited on (2= August,
2023 crcker no. P, (5] Mo JEMBIC- 2023 and the same was recened on daled 05" March, 2024

The craditons of Bormbey mfastruciues ndla e, ane hemdny caled wpoon w suboil thelr clalmes wiih
procé oy o bedona 21¥ Seplember 2023 10 i Imadm Hesobudian Probessional al the acdreess manbionsd
against aniry Mo. OF

The Claims may be submittad in thair spacio Forms B. C, O, E 2nd Fin tenms of Reguiations. 78,5 and
Oh of Thie Insclvency and Banknipicy Board of Indi (Inscivency Resalution Process for Comarale
Persans) Redulations 2016 by the Cparational Creditors {except Workmen and Erployees). Financial
Crediors, Workmen and Emplotess and Authorzed Represeniatives of Warkmen and Emaloyaes and
othar cnedilos raspaciey, &% e case may be

The finarcial coedivgrs shiall submit thelr claims with peood Gy electronic mesans only, A1 offer crediaes
iy Subenil Bre: Siaems with: prodl i parsoe, by past or by elesiianis maans,

Bubmission of false or misteading proots of claim shall atiract penallies,
ame-and SHonaluse of kilerin Basslition Protessonal  Vishaa Kanl Kabea
Ceate ard Place DRCEA02E. Mumbal,

FORM A
Publec Announcement

(LUrder Regulation 6 of the Ssohancy and Barkruptcy Baand of Inds {Inscénency Resodufion
Process for Comporale Parsons) Regulations, 2016)
FOR THE ATTENTION OF THE CREMTORS. CF FULCEUM TRAIMING SERVICES PRIVATE
LIMITED

Relevant Particulars

1. | Mame of comorate detior FULCHUM TRAINNG SEFVICES PRIVATE UMTELD
2. | Cate of incorparation of coporate debtor | 140062011
3 | Authceity undar which corparate deblee | Ragstrar ol Companias- Mumisal
B inorporated réﬁiSlEr“Elﬂ
4. | Corporate idensty Mo, of corporate detior | USS0OOMH201TFTC 18630

Lo | Address of the registerad office and
prncipal office (¥ eaw) of corporata detdar

A1, Nettal Tower, Basrister Rigiani Patel Marg,
Mariman Point Mumbal Gity MH $00021.

G | Addresz olher than Big whene ol o dny
Lot o S000UR anc phpers ang

A1, WG Fower, Barrsber Hagni Fatel Marg,
Marirnan Poil Murmbe City MH $00021

mailared
7. | Insphyersy commencemant date in Diake of Order: 02 A, 2083

respect of Corpanale debior Date of Recept of Ordar, 07 Septembear, 2023
B. | Estimatad dafe of closurs of insciency O5™ Manch, 2024

resalulian procass
§ | Mame and registration number of e VESHNLL KANT KABSA

msahvency professikong acing &% intesim | BP Koo BBEITRPA-001AP-P-02 17202 1-2082 3747

Esalion . professional

& | Address and e-maitof the inteim
resakdlian professional, as registersd with

the Soged Email id; g flcrum @ gmail.com

203, MAYFAIR GREEMS, 5. ROAD,
FANDIVELL WEST, MUMBAL-4D006T

10| Last data for submisson of claims 217 Sepleniber, 2023

Meotice bs herety givers that the Natieral Comaany Law Tribunal has ordered the commencement of &
Comerate ingplvency resniution arocess of the Fulcrum Tralning Sendoos Private Limited on 08 August,
2023 order no; CP {1B] No358MBR023 and The Same was receiied on dated O7th September, 2023
The crediors of Fulenum Training Services Privale Limibad, ars hanaby called ugon ‘o submit: thair
claims aith prood an or Bedara 29* Septemiber 2023 o the drlerim Rasalulion Profassional at te address
menticred against enfnp Ma. GE.

The Claims midy e submillad i hair spaeshc Forms B, G, B, Eand F in lenms of Baguiatians 788 and
ool The Insclvency and Bankngiiey Board of Irdia (Insoivency Resolulion Pracess for Comparale
Persane) Redqulalions 2016 by the Cparalionsd Credibars [excegl Weekmesn and Emplaysez). Firsncial
Crucors, Workmen and Employeas and Autfronzed Rapresenialives of Workmen and Ermplovees and
othar cradilors raspactively, a2 tha casa may be.

The financial creditars: shall submit their. claims with prood by electronic means onfy. A1 ather credions
i sibemit the cizms with proaf in persan, by past or by elecironks means:

Submissian of false or misbeading proofs of claim shall atiract penaities.

Mame and Signatee of klesin Resalulien Predessional Ve Kanl Kabra

Date and Place IGO0 Murmbed

quHE PUSAD URBAN CO-OP BANK LTD. PUSAD

HEAD OFFICE TALAV LAY-0OUT, PUSAD-445204
TEL. 246371,248021 FAX. NO.(07233)245761

PUBLIC AUCTION NOTICE OF IMMOVABLE PROPERTY

(Under 107,156 of the Maharashtra State Co-Op Socites Act read with the rule No. 107 and -section 100 rule 85 of MCS Rules 1961)
Motice to the public is hersby given to the effect that the proparty described bergin will be sold by The Pusad Urban Co-0p
Bank Pusad by halding public auction on the date and time mantioned inthis notice in “As s whera is condition”,

S. E. RAILWAY TENDER
e-Tanders are invited by the Dy.
CETMILine, South Eastern Railway
Workshop, Hharag.;:uur—?imﬂ“l forand oo
befhall of the President of India for the
folleewing work before 1500 hrs. on the
date menticred against tem and will be
opened at 1530 hrs, e-Tender Nao.:
E-KGPW-DEN-OT-2023, Description of
work :© Eharagpur - Canstruction!
rerovakion of Wagon Depot, Bharagpur.
Tender Value : T 3,06,84 700,58, Earnest
Money ; ¥ 3,03 400)-. Cost of Tender

e i document: ¥ 0 Completion period of

ﬁ:. DIHI‘IFH{II'I of the FI'I:IﬂEI"hr i[l?:’[fﬂt:ll D:::;:;:]mﬂe H:fiE:F:E ﬂ:ﬁ::: the work : 12 months. Date and time for
closing of e<tender : 15.00 hri. on

1 |Original Revenue Village Name Dhodhani| Head (ffice, Tuesday 10.00.00, 000/~ 1.00,000/- 0% 10.2023. Date of opening
Gurrent Revenue Village Name Waghachi Wadi | Administrative | 10102023 03102025 Interesled tenderars may
Tq.Panvel Dist Rzigad Area 8-40-00 H.B.Land | Building Talav | at 1.00 P.M, wist website www.lreps.govin for full

not in use Area 1-94-00 H.R. Total 10-34-00
H.R. Land in Servey/Gut Mo.53 & Area 0-21-0
H.R. Land in Servey/Gut Mo.5/2 with future
construction theiron

Layout Pusad
Tq. Pusad
[st. Yavatmal

detalls/descripiond/spaeification ‘of tha
tendars and submit thelr bds onfine, Inpo
cass manual tendsrs for thase works will
be accepled, N.B. | Prospective bidders
rmay regulary visit Wk ireps.gov.in to

The intarested Bidders/Purchasers can visit the property Ul 250972023 during the working haurs. The Terms and conditions
of the auction are published onm the Motice board of the Head office of The Pusad Urban Co-Op Bank and on
wiww pusadurbanbank.com  The interested Bidders/Purchasers may contact the Recovery officer/Head of the recovery
sactionat main office of The Pusad Urban Co-Op Bank during working hours or call on mobile No. 78880975922 /9420117184

and can take participation inthis auction.

Date :- 09/09,/2073
Place :- Pusad

The Pusad Urban Co-0p Bank, Pusad.

parhcipae mall besders (PR-582)

DUKE OFFSHORE LIMITED
CIN ; L45200MH1385PLCO38300
Regd: Off: 403 - Urvashi HEG Soclaty Limited,
Cff Sayani Reoad, Prabhadeyi, Mumbai 400025,
il 16 inboddukenltshare.cam
Motice is hemeby given that the 3Tth Annual
General Meeding ol s Dutke Oftshane Limiled wil

ngr_
Recovery Officer

b held at Ragistensd Cifce of the compamy silissed

K<

CIM: L20S00MH2006PLC 159174

Apariment, Mumbal - 400104

Delhi - 110015

G G ENGINEERING LIMITED

Registarad (ifice; Office Mo 203, Znd Fhoor, Shivam Chambers Coop Soc L. 5.Y Road, Goregaon West, Mear Sahara
Corporate Offeca: Office No. 30E, 3rd Floor, Shivam House Karam Pura, Commarcial Complex, Opp, Milan Cinema New

Contact Detadls: Atul Sharma (Managing Directory; Wabsite: bitps:iggefimitad.comi; E-ma#l 1D c5.ggengg@gmail com
NOTICE OF ANNUAL GENERAL MEETING & BOOK CLOSURE

al Office Mo 403-Ussashi, OH Zavam Road,
Frabhadevi, Mumdbai 400025, an Fridey, 20th
Seglambar AR 100 FM

in sur efforts o congerm $a erironmend, prindad
cofeed ol e arnual repon will nod be depeiches o
e shareholders. Onfing or soft copies of tha Aanual
Report &g avadable for reference & tha BEE and
Company website wwadukecifshons. com .

Further, we would ke to ndorm yoo that tha Regletrar
of Members aad Share Transder Books of the
Company will reman dosed from Saburday, 23rd
Seleimber, 2023 o Friday, 26 Seplember 2023
1Bath days inclusive], for the pumposs of 37 Annual
Gerial Meeting [AGM) of e Compiny ik be hedan
Friday, 20 Seplamber. 2023,

bn tesins - of Lisling Reguations - the Company 5
peoviding an evating feci ity to 8- members Hhnough

Carculars™), 5 ransact the businessas 23 5at out inthe Notice of 17 AGR.

Friday, Seplember 29, X125 (oth davs nchishe),

I his regand, the: mamdens ane heselny ather notifed it

fe fogin B} and paaswend fram NSDL,

ganaral maeting.
WCACWM Eachily, bl shal ot bie aliciwed 5 cag! their voles anain at e AGM

CompangR AT is avaitable in the AGM holica.

TO20 930 and 1800 22 44 30

Diate: September &, 2023
Place: New Delhi

Ralige & harshy oven that e 17 Annucal General Meeting (AGKT of the members of G G Englreesing Limited will he held
on Friday, 20 Seplember, 2023 at 11:30 AM, through Video Corferencing! Other Alkic=Yisual Mears (VGENM] faclity, in
somphancs with tha provisions of the Companies &, 7013 (e A, Geners Circular Nos, 142020 and 17/2020 dabed Apeil B,
2020 and Apri 13, 2020 respaciivaly, General Ciroolar Mo, Z22020 dated June 15,2020, Genaral Circular Mo: 342030 daed
Seplember 28, 2020, General Circular Moo 380 2020 dated December 31, 2020, Gereral Circular Moo 1072021 dabed: Jursa 23,
4, Geanargt Circitar No. 2002021 daled Decamber & 2021, and Generd Clcifar Mo 32032 dated May 5, 3022 and General
Circular Mo 1172022 daled December 26, S022 raspecivety, is50ed by the Minisiry of Comarate Affairs (saliectively relered 1o
a5 WOA Cicusang™y and Cincuiar Mas, SEBIHOICFICMDVCIRPZINTS dabed: May 13, 2020, SEBYHOICFLICMDZ
CIRMPIZ0Z 111 daled Jaruary 15, 2021-and SEBIMHNCFDICMEICIRP2022162 daled May 13, 2022 and SEBIHO/CFINPoD-
HPICIR 03, dated Januany 5, 2023 issued by the Sacurities and Exchange Boand of India {codectively refermad o as “SEBI

Piarsiant b Ihe said Circulars, the Comgany nas seal the Mofce of 17° AGM along wih the Anrual Report for the Financtal Yesr
ZUEEE3 an Tuwesday, Seplemiber 5, 2021 hrough sfeciranic mode o all Bie members whoss email 105 ane regstened wii he
Companypideposilory parficipankis). Thess docomants ang also availabda on the Campamy's websile al blps pabmitad som!

Alsc, in complbance wih Seclion 91 of the Companias Act, 2013 and Ragulation 42 of he SEBI {Listing Oblgations and
Cisclosyre Requiremants) Regulations, 2015, the Reqizter of Members wil remain cloged from Saturday, Seatembar 23, 2083 o

Pursisant o provasons af section 108 of e Ak read wilh rube 20 of he Companies (hamagerment and Adminsialion) Biles
2014, a= amarded, Regulation 4 of tha SEBI [Listing Olligafions and Discosurs Requiramsnis) Regulations, 2015 and SEB
cicuer deted & Dacember, 2020, membars halding shares in physicad or dematerisdized form, as op the cul-off dafa, ia,
September 22, 2023 may cast thair vote elecionically on the Business &5-28f aut in the Matice of 17 AGM trough e-vating
platiarm. The detailed procadureinsinictions for e-voling are contained in the Modce of 177 AGM,

1. The culofl dale for delermiring thi eligbiily fo vola by alactronas means in the general meednyg s Saplambar 22, 2023,

2. Tharemcta E-voding period 'will commence from Saptambar 26, 2023 af 08:00 AM. and ends an Seplember 28 2023 at
0508 P (E5T). Remosz E-vofing shall nct be alkwead beyond the aforesaid period,

3, The persons wh have sequined shares and have hesome member of the Compary after the dispaich-of notice may colsin

4. A parsan whose rame i recorded n e Regsber of Membars or i e regsber of banafical cwners mainkained by the
depasitonas as on the cul-off daba only shal ba enlilled o avsdl tha facility of ramote E-voling a5 wel as voling in the

g Members whi have cast thal woles By remode e-vioding peior fo the AGK may atso sflendiparticpate in the AGM through
i The maraers of regisleation of emall addeesses of hose membars ahose amail addnesses are nol regstensd with e
7 The datgils of Scratinizer &nd procedura for Speaker Registration ane provided in #he AGA Motice.

if.',-m hava any guanes or issues regarding attending AGM & e-Vodng from the e-\inong System, or facing amy lechnlzal isue in
gins beafioe  during e AGK can contact NSDL heipdesk by sending & request 3t gvatingiinsd.cocin or <Ak at ol freeno: 1600

MEDL. Remale E-voling will be avaiabhe from
Tugsday, 26th. Saplembar, 2023, at J500 Ak 1l
Thusday 28t Seplerdien 20203 1500 M. saly
i case of amy quesias/Clardcabion redatad fo &
voling'Balled form, mermbess can conkact Purva
Sharagistry Indiz Private Liméled, RTA of the
Company (Contad noc +91-2301 8512301 2518) o
vigik theirwabsiles waw purashnes, com
Far Duke Offshare Limied
Sdi-
Byik Geargs Duke
Managing Dérector DN G264 3056

Date ; GR02023
Prace - Mumbai

For
Advertising In
TENDER PAGES

Contact

JITENDRA PATIL
Mobile No.:
9029012015

Landline No.
67440215

Far G G Engineering Limited
Atul Sharma
Managing Director




